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THE INTERIM BUDGET (GENERAL) 2014-15
AND
GOVERNMENT BILLS — Contd.

(i) The Appropriation (Vote on Account) Bill, 2014
(ii) The Appropriation Bill, 2014
and
(iii) The Finance Bill, 2014

MR. DEPUTY CHAIRMAN: Now, Shri Sukhendu Roy. Please take only three

minutes.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, kindly do not discriminate

me against others!

MR. DEPUTY CHAIRMAN: No, no. The time allotted to you is two minutes.

I am giving you one minute more.

SHRI SUKHENDU SEKHAR ROY: Sir, in May, 2011, when the mahamahim
manus Government was made under the leadership of Ms. Mamata Banerjee, it was
found that West Bengal was having a debt burden of two lakh crore rupees. No State
in India has such a huge amount of debt burden. Several requests were made to the
Government for restructuring and for moratorium on the debt amount. Assurances were
made by the present Finance Minister and his predecessor in the office. Even the
Minister of State for Finance, Shri Namo Narain Meena, in reply to my question,
No. 4233 dated 24th April, 2012, assured on the floor of this House that the matter
of granting moratorium is under examination. Since then, 22 months have been lost,
and the matter is still under examination. There is no result from the Government.
Therefore, this Government has willfully neglected and deliberately failed to consider
the request of the Government of West Bengal. Now, the Raghuram Rajan Committee
has categorized seven States including West Bengal as least-developed States. Yet, no
provision has been made in this Budget to provide any special financial relief to West
Bengal. This is not only a step-motherly attitude of the Centre but also a political
vendetta against 100 million people of West Bengal because the party in power in
West Bengal, All India Trinamool Congress, has withdrawn support to the Government
in protest against the anti-people policies. Finally, menders in North Block and South
Block consider the national assets and natural resources of this country as their own
property and this is why no standard is maintained while extending the financial support
to the States. Electoral considerations are the only considerations for this Government.

Sir, we do not expect any moratorium from this Government which is destined to
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go to the crematorium very shortly. But T would urge the Government to provide
adequate financial aid to all the least-developed States including the State of West
Bengal.

SHRIMATIT VASANTHI STANLEY (Tamil Nadu): Mr. Deputy Chairman, Sir, at
the outset, T would like to congratulate the Finance Minister for a practical Budget.
It is not a paper Budget in view of the forthcoming elections with a lot of false promises.
Tt is a practical Budget. So, T congratulate him. My first thanks go to the Finance
Minister for doing away with the service tax for rice. It was our leader, Dr. Kalaignar,
who raised his voice that service tax should not be levied on rice when wheat is
not taxed. So, I thank for this. Then, I would like to mention about the gender budget,
the child budget, Bharatiya Mahila Bank and then allotting funds additionally for skill
development, and non-lapsable Nirbhaya Fund of Rs. 1,000 crores. | appreciate him
for all these things. T hope, at least, this year Nirbhaya Fund will be utilized properly
to ensure the dignity and safety of women. Sir, T appreciate the Finance Minister for
admitting that the manufacturing sector is the Achilles” heel of the Indian economy.
I welcome the steps taken by him to boost this sector. But I would like to reiterate
here that we, the DMK party, do not agree with the disinvestment to the tune of
Rs. 36,000 crores. But I wonder how the Finance Minister can mention that the
agricultural GDP is on the increase — 4.1 per cent or 4.6 per cent, whatever it may
be. There was no proper foodgrains or oilseeds. It was not up to the expectation.
And then onion was being sold for more than Rs. 100 per kg. and it was being imported.
Are Rs. 7,00,000 crores or Rs. 8,00,000 crores being allotted through the banks? That
doesn’t matter. [ want the Government to give more importance to the agriculture sector.

...(Interruptions)...

SHRI P. RAJEEVE: Sir, no Cabinet Minister 1s here. ...(Interruptions)... We are

discussing a very important financial matter. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Khuntia, you call Mr. Jairam Ramesh here.
...(Interruptions)... Minister has just gone out ..(Interruptions)... Call him back.
...(Interruptions)...

SHRI P. RAJEEVE: We are discussing a very important Bill. ... (Tnterruptions)...

MR. DEPUTY CHAIRMAN: He is coming. ...(Interruptions)... Don’t worry.
...(Interruptions)...

SHRIMATT VASANTHI STANLEY: I thank the Finance Minister for all the
allotment for the infrastructure development. Sir, T would like to thank for the
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Maduravoyal Expressway. We are really very sorry that the State Government has not
cooperated. But we are thankful to the High Court for giving a direction that both
the Central Government and the State Government should finish the work within the
stipulated time. I request that the funds allocated to the States should be given to
the State Governments within proper time. Sir, whenever I have spoken, you are always
in the Chair right from my maiden speech to my closing speech. My maiden speech
was also on the Interim Budget and you were there to encourage me all the time.

I thank you very much. I thank one and all once again.

MR. DEPUTY CHAIRMAN: Thank you for yesterday’s song also. Now,
Shri Baishnab Parida. You have two minutes.

SHRI BAISHNAB PARIDA (Odisha): Sir, this Interim Budget is quite a
mampulative Budget keeping the next election in sight. So, our Finance Minister has
prepared this Budget to cover up the Government’s failures during the last five years.
Their contribution to the nation during these five years is — high prices, inflation,
scam after scam, growth without generation of employment, no inclusive growth, sharp
rise in poverty and disparities in the society which created social and political

tensions.

Sir, this rampant corruption is also to the tune of billions of rupees and the latest
one was the scam relating to gas prices. The Aam Admi Party has charged the Petroleum
and Natural Gas Minister and Mr. Ambani, the richest man of India, in a scam of
thousand of crores of rupees and how this money was looted by these monopoly houses.

This 1s the credit of this Government.

Then, they promised to bring back the black money from abroad. They are so
efficient and so sincere against corruption that nothing has been done during their
regime to bring back this black money. Sir, now I come to my last point. T don’t

have much time.

According to Raghuram Rajan Committee Report, Odisha is the poorest State in
India and this also goes to the credit of this UPA Government, particularly the Congress
Government. During their regime, they have created regional disparities and Odisha
is one of the victims of these regional disparities along with Bihar, JTharkhand and
other States. Raghuram Rajan Committee recommended that special package should

be given to...

DR. NAIMA A. HEPTULLA: Sir, Mr. Parida is raising such an important issue
of development of Odisha, but nobody is taking notes. Finance Minister is talking.

MR. DEPUTY CHAIRMAN: No, Minister is here. Anyway, it is being recorded.

Najmayi, you know that everything is going on record.
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SHRI BAISHNAB PARIDA: The Government has ignored the plight of people
of Odisha. They only made promises and now they have broken the record of not

fulfilling their promises.
MR. DEPUTY CHAIRMAN: Please conclude.

SHRI BAISHNARB PARIDA: Sir, in this Budget, they have given special package
to Andhra and other States, but they have forgotten Odisha. So, T completely reject
this Budget which is creating disparities, discrimination, poverty, unemployment and

leading to scam after scam. So, I oppose this Interim Budget.

MR. DEPUTY CHAIRMAN: Thank you. Now, Shri D. Raja. Mr. Raja, vou have

maximum three minutes.
SHRI PRAVEEN RASHTRAPAL: Sir, please allow me. My party’s time is there.
MR. DEPUTY CHAIRMAN: No, let me check. Yes, Mr D. Raja.

SHRI D. RAJA (Tamil Nadu): Thank you, Mr. Deputy Chairman, Sir. The Finance
Minister used the statistical jugglery to present a rosy picture of the Indian economy.
In fact, the Congress-led UPA-IT Government is leaving behind an economy which

is in bad shape and which is in deep crisis.

Coming to the Budget, nowadays, the Budget exercise has become one to deceive
the people, otherwise, what is the Budget Estimate, what is the Revised Estimate, and,
actually, what is the real allocation! Tn fact, there are many analyses which show the
Government has slashed down the Budget allocation for all social sector schemes.
Because of the time-constraint, T am not reading out all those social sectors but large-
scale slashing has been done as far as social sector is concerned. The Finance Minister
talked about growth. What is the growth? This is what we would like to know. India
is moving forward. There is growth whether one likes it or not. The country will
progress but the point is how the economy was managed. In fact, the management

of economy means equitable distribution as far as India is concerned.

Sir, 77 per cent of country’s population do not spend even Rs. 20/- per day. Sir,
36 crore people of India are illiterate and India is a country which has the largest
number of illiterates. Sir, 44 per cent of our children in the 0-4 year age-group are
malnourished, and, 50 per cent of the women are anaemic. Such is the economy which

this Government is leaving behind!

Sir, many issues were raised during this debate and the Treasury Benches are very

happy about that ‘One Rank, One Pension” scheme which was announced. T am also
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happy. This was an old demand and it took such a long-time for the Congress-led
UPA-II Government to accept this demand. But my point is, what about the universal
pension, for which there is a movement, there is a campaign in the country? In fact,

my good friend, Jairam Ramesh,.. ...(Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND THE MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Sir, Mr. Raja is saying..
.(Interruptions)...

MR. DEPUTY CHAIRMAN: No cross-talks, please. ...(Interruptions)... There is
no time. Three minutes are over. ...(Interruptions)... He 1s trying to.. ... (Interruptions)...

No, please. ...(Interruptions)...
SHRI V. NARAYANASAMY: He is a Cabinet Minister. ...(ITnterruptions)...

MR. DEPUTY CHAIRMAN: He is encroaching upon your time. You understand.

.(Interruptions)... Mr. Minister, don’t encroach upon his time. ...(Interruptions)...
SHRI D. RAJA: Sir, my point is, my good friend, Jairam Ramesh publicly made...
MR. DEPUTY CHAIRMAN: See, three minutes are over. ...(Interruptions)...
SHRI D. RAJA: T am concluding, Sir.

MR. DEPUTY CHAIRMAN: Don’t reply to them. ...(Tnterruptions)...

SHRI D. RAJA: Sir, Mr. Jairam Ramesh made a statement to ensure that people
get pension, and, universal pension is the demand of the time and the Government
should think over it. Even the anganwadi and ASHA workers are not treated as workers

who can get minimum wages. ...(Time-bell rings)...

Finally, Sir, many people have spoken about the Raghuram Rajan Committee Report,
but the problem is that this Committee has categorized some States into categories
like “backward” and ‘advanced’. In the name of ‘advanced” category, these States should
not be deprived of their due share in the country’s wealth, the Central assistance, and,
that is why the Chief Minister of Tamil Nadu rejected the Raghuram Rajan Committee
Report. The Government should take note of it. ...(Time-bell rings)... The time has

come that we should discuss the question of. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Please conclude. ...({Interruptions)...

SHRI D. RAJA: Sir, we should discuss the question of fiscal federalism, the Centre-
State share in the country’s wealth. This is an important issue, and the future Government
will have to address this problem. Thank you.
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MR. DEPUTY CHAIRMAN: Thank you. Now, Dr. Bharatkumar Raut. Please do

not take more than three minutes.

DR. BHARATKUMAR RAUT (Maharashtra): Mr. Deputy Chairman, Sir, it is a
co-incidence that when I made my maiden speech six years ago, you were in the
Chair; today also, when I am making concluding speech, you are in the Chair, and,
moreover, the topic is also the same, the Budget Sir, these are just bullet points.
Though T am not an economist, T would say that there is a contradiction in the
Government’s administration and its thinking. There are many contradictions. I don’t
want to get into other areas. I am just confining myself to two areas. One is poverty

and the other is education.

Sir, on the one hand, we keep boasting about the success of our poverty eradication
drive. We keep throwing figures. For that, we have changed the definition of poverty
line. T don’t know what the wisdom was behind that. Despite that, we keep getting
the news of suicides by farmers; and these figures are increasing day by day. Even
then we are saying that we are eradicating poverty. I don’t know what to say about

this contradiction.

On the other hand, Sir, there is poverty in the urban areas also. Poverty is not
only in the rural areas, but it is also there in the urban areas. T come from Mumbai.
If you go through the figures of last year, every day i the metropolitan region of
Mumbai, there had been three suicides. People hang themselves. People consume poison

or throw themselves in front of running trains.

Sir, what are we doing to eradicate urban poverty? Have we forgotten that there
could be poor in urban areas also? No measure has been taken to do anything for the
urban poor in the last three Budgets of this Government. I have been closely monitoring
the last three Budgets. Nothing has been done for it. So, T am not expecting anything
in the interim Budget. Perhaps this is for this side to take care of that. This is one
thing.

Sir, the other area about which T would like to talk is education. We have given
right to free education to girls. We think that now children have started learning. No;
they have not. There are two problems in this. One is brain drain. The children belonging
to affluent upper middle class or middle class are highly educated. After completing
their education here, they go abroad and serve because working conditions and

opportunity levels are much better abroad. There is brain drain.

The other problem is that there are still dropouts. Just by giving free education
to children, the dropout rate will not decline.

MR. DEPUTY CHAIRMAN: Please conclude.
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DR. BHARATKUMAR RAUT: Sir, just one minute. Free education is one thing.
If you want parents to send their children to schools, you have to create conditions.

We are failing there. Where are the schools?
MR. DEPUTY CHAIRMAN: Please conclude.

DR. BHARATKUMAR RAUT: Where are school buildings? Where are the
textbooks? This is a Budget of contradictions. T don’t think anybody will be able to
support this. Thank you, Sir.
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ME. DEPUTY CHAIRMAN: Shei Praveen Rashirapal, not here . (Piferrapfions)..
If you agree, I can give you one mimae only

CE. KP. RAMALING AR (Tamil Nadd: Lir Deputy Chairman Sir 1 will take
one mimde ondy. I thank you for gving me this opporbeity, [ want to seek a small
clarification. In this Interim Budget, the allotment to the Mirastry of External Affairs
is very less. In the irterim period, there is going to be a very important internati onal
cotference by UNHRC in Genewa. Today morming we met the Prime Mimster and
represented to him that India should come forwad with a specid resolution regarding
arti- social elements, which iz beng nan by the Sri Lankan Goverranent. So, we need
to emphasis on a special resolution I wodd like to know from the Finance Minister
whether he will allocate funds for enabling participants to attend the TNHRC meeting
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA). Mr. Deputy Chairman, Sir, in all 13 hon. Members have
participated in the discussion. They are Shri Piyush Goyal, Shri Ram Chandra Khuntia,
Shri Narendra Kumar Kashyap, Shri P. Rajeeve, Shri N.K. Singh, Shri Sukhendu Sekhar
Roy, Shrimati Vasanthi Stanley, Shri Parida, Shri Raja, Dr. Bharatkumar Raut, Shri
Ranbir Singh Parjapati, Chaudhary Munavveer Saleem, Dr. K.P. Ramalingam and Shri
Ram Vilas Paswan. All of them gave valuable suggestions. I have noted all those
suggestions. I would like to reply to some of the common issues which have been

raised by the hon. Members.

MR. DEPUTY CHAIRMAN: Hon. Minister, can I suggest one thing? Whatever
you can reply now, you reply. On the rest of the points, you can inform them in
writing. T am helping you so that you can get a very good reply. ...(Interruptions)...

I am on Member’s side. I want you to get a very positive reply.
F N T TRl . SUTEUE S TR wige oAfE e 2 |..(gaEm)...
ot Suwwmfy - T am not allowing. There is no point of order. & dfsy-dfey]|

SHRI NAMO NARAIN MEENA: Mr. Deputy Chairman, Sir, I thank all the
Members of this august House for their valuable suggestions regarding the Interim
Budget (General) 2014-15. T am happy to inform this House that we have strictly
adhered to the path of fiscal consolidation. The UPA Government has conveyed its
intent to achieve price stability, revive growth cycle, enhance investments, and promote

manufacturing and exports.

One of the primary objectives of the Government has been to address the concemns

of fiscal deficit and current account deficit. The fiscal deficit has been contained at
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4.6 per cent of GDP against fiscal deficit target of 4.8 per cent during current financial
year, and we intend to bring it down to 4.1 per cent next year. The current account
deficit will be brought down to below 45 billion US dollars this year.

I also thank the farmers of this country. The foodgrain production in 2012-13
was 255.63 million tonnes and is estimated to be 263 million tonnes in the current
year. Qur Government as partner in the efforts of our farmers is likely to provide

more than Rs. 7 lakh crore of agricultural credit.

To spur investments in the economy, the Government set up a Cabinet Committee
on Investment, and 296 projects amounting to Rs. 66,00,000 crore have been cleared.

The efforts made by the Government will catalyze the growth in the medium term.

Inflation has been an area of concemn for all of us. Thanks to the joint efforts
made by the Government and RBI, at the end of January, 2014, inflation has been
partly reigned in. At the end of January, 2014, the WPI inflation stands at 5.05 per

cent and core inflation at 3.0 per cent.

Moot point remains that despite tremendous difficulties the Government has
managed to keep the economy on course. Such difficulties have not come in our way
of fulfilling our commitment to implement the National Food Security Act and promises

made to those protecting our borders.

Despite concerns expressed by some of my esteemed colleagues, let me reassure

you that when we complete our term, we will leave the economy in a good health.

One of our biggest achievements has been in lifting 140 million people out of
poverty.

The UPA Government is committed to providing holistic growth for all sectors
of SCs, STs, OBCs, minorities and women. We have provided sufficient budget for
all these sectors. The UPA Government is also committed to improvement of industrial
climate and manufacturing sectors per se. Several reliefs have been provided to the
MSME sector.

Plan expenditure estimates for 2014-15 amount to Rs. 5,55,322 crore, and due
care has been taken to adequately provide funds for all the welfare programmes of

the Government.

For Non-Plan expenditure, we have estimated an expenditure of Rs. 12,07,892
crore. Due care has been taken to fully provide for the requirement of our Armmed

forces and their capital acquisition programme. The Government has further exhibited
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its commitment to the National Food Security Act by making a provision of Rs. 1,15,000
crore for food subsidy. There are not many changes proposed to the tax rates, apart
from the one which are essential and which cannot wait for regular Budget. We intend
to put into effect the above proposals within a fiscal deficit of 4.1 per cent during
2014-15. This is even better than the fiscal roadmap adopted by us. T also assure
you that the numbers of Revised Estimates for 2013-14 are robust. I would like to
point out that some quarters have raised similar questions last year but final figures

proved our numbers right.

Regarding Raghuram Rajan Committee Report, — Mr. Singh and Mr. Raja have
raised about it — I would assure the House that this is under the active consideration

of the Government.

Sir, T have tried to give reply to some of the issues raised by the hon. Members.

On some of the specific questions raised by them, I will give the reply in writing.
With these words, I propose that the Bill be returned.

SHRI TAPAN KUMAR SEN: Sir, T want to say just two sentences.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Whatever he has not replied, he will reply in writing.
...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, my first point is this. The hon. Minister’s claim
of lifting 140 million people Above Poverty Line is by downgrading the calculation
of the Poverty Line and it is a sheer deception. My second point is this. For containing
fiscal deficit, the hon. Minister has chosen the path of cutting down the allotted Plan
Expenditure by Rs. 66,000 crores. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... Mr. Piyush, what
is your question? ...(Interruptions)... Mr. Sen, please sit down. ...(Interruptions)... All

your questions will be replied in writing.

SHRI PIYUSH GOYAL: I just want one clarification. I would like to know whether
the Backward Regions Grant Fund, amounting to Rs. 11,500 crores, has lapsed or

it has been kept pending for the Committee’s Report. I just want a simple answer.

MR. DEPUTY CHAIRMAN: It will be replied in writing. ...(Interruptions)...
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SHRI PIYUSH GOYAL: No, Sir. It is a question of backward regions. I want
to know whether it has lapsed or it has been kept pending. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: T have already directed him to give the reply in
writing. ...(Inferruptions)... 1 have directed him to reply in writing. He has to obey

me as well. ...(Interruptions)... What do you want?

SHRI PIYUSH GOYAL: Sir, it is an important issue for my State. The officers

are there. Let them give the answer. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have told you that he would reply in writing.
...(Interruptions)... If only he can answer, ...(Interruptions)... 1 cannot thrust an answer
on him. ...{Interruptions)... You should know that the Chair cannot thrust an answer
on him. Only if he wants, he can do. ...(Interruptions)... What he cannot, he will write

to you. ...{Interruptions)...
SHRI TAPAN KUMAR SEN: We have a right to get the reply.

MR. DEPUTY CHAIRMAN: He will reply. So many questions have not been

replied. Please sit down. ...(Interruptions)...
SHRI N.K. SINGH: This is an important issue. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Tapan, please sit down. When T allow you, don’t

take too much freedom.

SHRI NAMO NARAIN MEENA: Sir, based on the Utilisation Certificates and
opening balance, expenditure rationalization is done. Out of nearly Rs. 16.65 lakh crores,

only 75,000 crores are rationalized.
SHRI PIYUSH GOYAL: Sir, 1 think is...
MR. DEPUTY CHAIRMAN: Shri Jairam Ramesh wants to say something,

THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): Sir,
the BRGF has been restructured. It continues. There is a State component. There
is a district component and there is the TAP which is the Integrated Action Plan
component. The hon. Member’s fears are not well-founded. BRGF continues. The
Backward Region Grant Fund continues. It continues to be administered by the Ministry
of Panchayati Raj but as hon. Member would appreciate and as the MoS was explaining
the disbursements are linked with the utilisation of the funds by the districts.

MR. DEPUTY CHAIRMAN: We shall now take up the Appropriation (Vote on
Account) Bill, 2014, the Appropriation Bill, 2014 and the Finance Bill, 2014. The
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motions have been moved. I shall first put the motion regarding the consideration of

the Appropriation (Vote on Account) Bill, 2014 to vote. The question is:

“That the Bill to provide for the withdrawal of certain sums from and out of
the Consolidated Fund of India for the services of a part of the financial year
2014-15, as passed by Lok Sabha, be taken into consideration.”

The motion was adopted

MR. DEPUTY CHAIRMAN: Now, we shall take up Clause-by-Clause consideration
of the Bill

Clauses 2 to 4 and the Schedule were added to the Bill

Clause 1, the Enacting Formula and the Title
were added to the Bill.

MR. DEPUTY CHAIRMAN: Shri Namo Narain Meena to move that the Bill be

returned.
SHRI NAMO NARAIN MEENA: Sir, I beg to move:
That the Bill be returned.
The question was put and the motion was adopted

MR. DEPUTY CHAIRMAN: I shall now put the motion regarding the consideration
of the Appropriation Bill, 2014 to vote. The question is:

“That the Bill to authorise payments and appropriation of certain further sums
from and out of the Consolidated Fund of India for the services of the financial

year 2013-14, as passed by Lok Sabha, be taken into consideration.”
The motion was adopted

MR. DEPUTY CHAIRMAN: We shall now take up Clause-by-Clause consideration
of the Bill.

Clauses 2, 3 and the Schedule were added to the Bill

Clause 1, the Enacting Formula and the Title
were added to the Bill

MR. DEPUTY CHAIRMAN: Shri Namo Narain Meena to move that the Bill be

returned.
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SHRI NAMO NARAIN MEENA: Sir, I beg to move:
That the Bill be returned.
The question was put and the motion was adopted

MR. DEPUTY CHAIRMAN: I shall now put The Finance Bill, 2014 to vote.

The question is:

“That the Bill to continue the existing rates of income-tax for the financial year
2014-2015, as passed by Lok Sabha, be taken into consideration.”

The motion was adopted

MR. DEPUTY CHAIRMAN: Now, we shall take up Clause-by-Clause consideration
of the Bill.

Clause 2 was added to the Bill

Clause 1, the Enacting Formula and the Title
were added to the Bill.

SHRI NAMO NARAIN MEENA: Sir, I beg to move That the Bill be returned.

The question was put and the motion was adopted

THE INTERIM BUDGET (NATIONAL CAPITAL TERRITORY OF DELHI) —
2014-15

(i) The Delhi Appropriation (Vote on Account) Bill, 2014
and
(ii) The Delhi Appropriation Bill, 2014

MR. DEPUTY CHAIRMAN: We shall now take up The Delhi Appropriation (Vote
on Account) Bill, 2014 and The Delhi Appropriation Bill, 2014. You know there is

already a consensus that this will be passed without discussion.
SHRI RAVI SHANKAR PRASAD (Bihar): Sir, T just want to say something.
MR. DEPUTY CHAIRMAN: You want to say something after moving?
SHRI RAVI SHANKAR PRASAD: Yes.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): Sir, I beg to move:

“That the Bill to provide for the withdrawal of certain sums from and out of
the Consolidated Fund of the National Capital Territory of Delhi for the services



